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B EFORE TFITJ NATIONAL GREEN'|RIRLTNAL

rJASTERN ZONE BENCI], KOLKA]A
(T}II{OL]GI.{ PFIYSICAI, HEARING WITI{ T.IYBRID MODE)

Original Application No. 9B/2 025 lF.Z

Vikash I(umar Pathak

OF

State o1'Bihar & Ors

o

Versus

o

Applicant

Respondents

OT THEF

I, Saurav Raj so, of Dirip Kurr-rar Sinha, aged about 35 years,
occupation: (iovemment Service ( Sr. Deputy collector), working
for gain at the office of the District Magistrate , Muzaffarpur, State
o1'[]ihar, having its address at collectorate cornpany tsag Road,
Muza{l'arpur, Pin:B 4200r, presentry residing at Mohaila Damu
Cl-rak, Magistrate corony, police Station:-Kazimohammadpur,
District:-Mr-rzaflarpur, Bihar, 84200r, do hereby solemnry affirnr
and declare as under:

l.'l'hat I arr the authorized signatory o1. the respondent, herein
(hereinafter relbrred to as "answering respondent,,. I am duly
authorized to fllc this afrclavit on beharf,of the District Magistratc,
Muzafl-arpur, Bihar, in the above -mentioned matter and am fulrv
conversant with the fbcts of the case .

2.That the prescnt counter-af1rdavit is being frlecl in cornpliance with
tl.rc order dated 08.08.2025 passed by this IIon,ble'Iribunar in the
instant rnatter, witl-r a view to place on record the Enquiry Report
subrnitted by the duly constituted Joint comrnittee pertaining to
the sr-rbjcct issuc.

RESPOi\DENT. THE STATE OF BIHAR.
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2.That tiorn record pertainir-rg to the present case, it is apparent

Original Application No. 56120251F.2 (Devavrat l(umar Sahani vs.

State of Bihar & Ors.) was tiled befbre the Hon'ble National Green

Jl'ibunal, Eastern 7-one Rench, Koll<ata, on the basis of a letter

pctition dated 27.12.2024 by Sri [)evavrat l(umar Sahani, alleging

unlawlul durnping of sand-bags and plastic bags in the Budhi

Gar"rdak River during bridge construction at Athar Ghat, PS-

M r-r sh ahari, Di stri ct M uzafl'arpr-rr, B i har.

3. Ily Ordcr dated 07.04.2025, this IIor-r'ble fribunal irnpleaded, inter

alia, the District Magistrate & Collector, District Muzaffarpur,

Bihar (hereinalicr relbrred to as "the District Magistrate") as

Respor-rdent, and constituted a joint Comrnittec.

4. [)ursuant to the I Ion'ble -fribunal's directions, the District

Magistrate, Muzal'farpur, issr.red Letter No. 169 dated 04.02.2025

appointing Sri Sanjeev Kumar, Additional District Magistrate

(Rcvenue), Muzafl'arpur as its representative on the F-act-Finding

Clommittee. and in pursuant to the afbresaid order a three members

joint committee comprising

Sri Sanjeev Kumar, Additional District Magistrate (Revenue),

District Muza11'arpr:r, Bihar (nominated by the District

Magistratc).

Sri Arun Kumar, Senior Scientist, Bihar State Pollution Control

Board (Patna);

Sri S. N. -fhal<ur, Regional Olfrcer, Bihar State Pollution Control

Board (Muzallarpur); was came in force in the matter in question

O
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5. 'I-he in cornpliance with thc directions issued by the Hon'ble OF

and in lurtherance of adrninistrative protocol, a Joint Enquiry

Comrnittee was duly constituted to asceftain the factual position at

the site in question. The Con-rn-rittee conducted a site inspection on

02.06.2025 at Athar Ghat, P.S. Mushahari, District Muzaffarpur

(GPS Coordinates: 26.079206, 85.519809). lJpon completion of

the inspection and enquiry, the Committee subrnitted its report.

A copy o1' the lrnquiry Rcport dated

I 1.08.2025 ol Joint Enquiry Comrnittee

is annexed hereto as Annexure R/l for

the purpose of identification.

6.'I'hat tl"re inspection revealed the following Site-Specific

Observations

Ilridge Construction Impact: -

During the construction o1'the bridge over the Budhi Gandak

Rivcr, thc cxecuting agency used geo-bags lLlled with sand or soil

to create temporary retaining walls around the pillars. These

structurcs have since led to the lbrmation of island-like patches

around the bridge base.

Vcgetation Crowth:

These island fonnations are now covered with grasses, herbs, and

wild shrubs, indicating sedir-nent accumulation and ecological

colonization.

Plastic Waste Presence
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Plastic bags were visibly present at certain spots near the

pillars, corroborating the applicant's allegation of irnproper

disposal dr-rring construction. Photographic evidence was

documented.

[Iydrological and Environmental Findings

River Flow Unaffected:

Despite the fbrrnation of vegetated islands, the natural flolv of the

Iludhi Gandak li.iver rem:rins uninterruptcd. Water continues

to pass through the gaps betwecn these lbnnations.

No Course Alteration

The inspection confirmed that the course of the river has not
been diverted or obstructed due to construction activities.

Perennial Nature Maintained :

l'he Budhi Gandak continues to flow as a perennial river, with no

signs of stagnation or blockage in the inspected stretch.

Compliance and Oversight Notes

No Post-Construction Cleanup:

I'he agency did not remove the geo-bags or plastic waste after

con-rpletion o1'thc bridge, contrary to cnvirontnental nonns and

good construction practices.

7. In light o1'tl-re Cornrnittee's report, the allegations of significant
obstruction to river f-low or widespread plastic pollution during or
post-construction are not substantiated by on-site evidence.

8. l'lie allegations of large-scale durnping and obstr:uction of river
flow are exaggerated and not suppofied by the Committee's

findings.

OF

RegNo..A/Not. lltrN$
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9.'l'hat ir-r vicw o1- the above, it is respectfully prayed that this

IIon'ble'll'ibunal ma1, be pleased to:

(i). Take note of the Joint Committee Report dated 02.06.2025;

(ii). Dismiss the Original Application as devoid of nrerit;

(iii). Pass anv othcr ordcr(s) deemed 1lt and proper in the interest of
j usticc.

l0.l'hat the staternents contained in paragraph nosa.l to 9are true to

rry knorvledge and are inlomration derived fiorn records and rest

tl-rcreol'arc my hr-rrnble subrnissions befbre tl-ris Ilon'ble kibunal.

iclentitlecl b.v r.r'rc

, ot,ozjf

, th-\-. I

SasnaaR^-t'

/-*@
Advocate ^S x,-- /Y/*Y

(-

0.Er

firt
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Verillcation

I, Saurav Ra.i son of Dilip Kumar Sinha, aged abor"rt 35 Years,

occupation: Government Service ( Sr. Deputy Collector), working

lor gain at the off ice of'the District Magistrate , Muzaffarpur, State

o1'Ilil-rar, having its address at Collectorate Cornpany Bag Road,

Muzaf'Iarpur, Pin:842001, do hereby solen-rnly affinn and declare

that the contents of the above counter affidavit are true and correct

to the best of my l<nowledge and belief, and no paft of it is l'alse or

rnisleading

Place: 1+ruv'ffflw

Date: 1,?t" t[feU

{'l;

(^ i
DEPONENT
Sa-u f\A')
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G.P.S. Location: 26.079206, 85'5 19809

I)atc trf InsPc*tion: 02'06'2025'

Bnckgrounrl:

Tlre l{orr'blc NGT' Eastern Zone Bench, Kolkata has filed a case on the application dated

27.|2.2a24ofSriDevavratKumarSahani,residentofAtharGhat,PS.Mushari,Bochahan,

lvluz.affarpur'Bihar,Pin-843ll8filedaCaseNo'O'A'56t2o25l1z'DevavratKumarSahani

Vs State of Bihar & Others' alleging that

l.DuringtheconstructionofabridgeatAlharGhat,underMushhariPolicestationin

MuzaffarpurDislrict,bytheBiharStateBridgeConstructionCorporationLimited'

Work Division' Muzaffarpur' a large quanlity of plastic bags rvas reportedly dumped

intotheBrrdhiCandakRiver.Tlrishasadverselyaffectedthena$ralflorvoftheriver'

andthewasteremainsuncleared.Thebridgeconstructionrvorkhadbeenallottedto

M/sGaneshaRamDokaniya,Aliganj,Banka,byBiharRajyaPulNirrnanNigamLtd.

2.ltisallegedthataftercontpletionoflheconstructionwork,thelvorkagencyandthe

departmentnou"no,removedthesandbags/plasticbagslhrownintoth6riverfromthe

construction site nor has the river been cleaned'

Consideringtheatlegalionsnrade,theHon,bleNGThasconstitutedaFactFinding

INSpECTToN RDpoRT oFTrrE JorNT cot\tMITTEE coNsTTtJTED iN TIIB

MATTER OFTIIE IION'BLB NGT O.A. NO.S6NO25IEZTITLED'

Dcvavrnt l(unrnr Snlrani Vs Stnle of Ilihar & Ors'

Inspection sitc: Athrr Ghat' I''S'' Muslrahari ' 
District- Muzaffarpur

Committee comprising of following members:-

t. Senior Scientist' Bihar State Pollution Control Board;

2.TheDistrictMagistrale,District.Muzaffarpur,Biharorhisrepresentativenotbelorv

the rank ofAdrlilional District Magistrale (ADM);

Further, lhe Hon'bte NGT has directed thati

,,(l)TheconttnilteesltollvisiltltesiteinquestiortoruIsubmitilsfa$findingrcporls.Nilhin

four tteeks w'rt' lhe allegations nrude irt the original applicatiott'

I\,[K
t-

o-

OF

Paeetolz
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Q) The District Magistrate, fuluza/farpur shalt be the Nodal o/Jic,e7o, ail logiitic purposes
and for filling lhe Committee Report on a/fidovil.

Constitution of a Fact Finding Commitfee:

In compliarlce with the Hon'ble NCT's clirections, ttre Facl Finding Commitlee was

constituted based on nominations rcceived from the respective Departments which are as

follorvs:-

. Thc Bihar Statc Pollution Control Board nominated Sri Arun Kumar, lhe Scientist,

Patna and Sri S.N. Thakur, the Regional Oflicer, BSPCB, Muzaffarpur vide Letter

No. 377, dated- 16.04.2025 (Annexuro' I).

. The District N,Iagistrate, I\uzafiarpur has nominated Sri Sanjeev Kumar,Additional

District Magistrate (Revenue), Muzaffarpurvide its LetterNo. 169 dated- 04.02.2025

(Annexure- II).

Facts Finding about the Athar Ghat, Muzaffarpur, Bihar on the Bank of River Budhi

Gandah:

l. The Csmmittee had fixed the date of inspection on 02'06'2025'

2. The committee trad visited the site in question and as per the direclion of Hon'ble

NGTexaminedthefactualstatusoflheriverinlightoftheallegationmadeinthe

o.A.5612025lEZ-

TherivernamedasBudhiGandak.TheBudhiGanttakisaperennialriverthat

flows through the northern part of Bihar' It is a tributary of the Ganga River and

originatesfromtlresomcshrvarllillsNearBisambharpurinWestChanlpararr

district, near the Indo-Nepal border' Is approximate length is 320 kilometers' Il

flows lhrough the West Champaran' East Champaran' Muzaffarpur' Samastipur'

BegusaraiandKhagariadistrictsofBihar.ltmergeslviththeGangoRivernear

Khagaria district'

ThereisabrirlgenearAtherchat,Musahari,Muzaffarptrr,Bihar.lts.lengthis

approximatelY 300 rneters'

Ftorv of River is from west lo easl'

During lhe construction ofthe bridge pillars' the agency built a rvall ofgeo'bags

filledwillrsandorsoilaroundeachpitlartopreventrvarerfromenteringlhebase.

At present an island-like formation has developed on either side of the bridge

L l! v
Page2olT
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vith grasses and wild
vegetations, including herbs and shrubs. At some spots, plastic uags. were arso

7 ' Since lhe river is perennial, rvater continues to flow through the gaps between lhe
island-like structures.

8. These fomrations have not altered the course of the river.

9. The florv of water on both sides of the bridge appears to be normat

,,AK^9{(S. N. Thakur)
Regional Officer

Bihar State Pollution Control
Board, Muzaffarpur.

Scientist,
Bihar State Pollution Control

Board, Patna.

Additional District
Magistrate (Revenue),

Muzaffarpur.

' 
9.:rort 3 of 7

1j0
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Pi*tu res *f" Aathnr {ilrirt, L,Iuent"tarl}rr r.

Joinl" Comnrittcc

Bndg* irr fi*agle h4;rp
Bridgu in GooEtc h4ap {roonr) Shou ing

islands Cm'elopcd b3 sandi'soil bags

Fage 4 *t V
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trslamds cler clop*d du* t* lcl't o1 *r h*gs. Istr*nds elc,l rl*peil etu* t* IeJ-t fi\,'cr b;rgs.

Isl*ncls eler,etropeci clue tc lett s\-fir bmgs Istrar"rds cler-eloped due to left or.er bags

Fage 6 af 7

29



F

Page 7 *t 7

30



<--, i-, n-,-.1" ], l .l

-"1.L'j;.rlr flr'\n t1 a. a,. -, r,i- .l :, _ -_ 1,7fr,

.ftis-jrt",

;:;..
',".,.:,,. )_ ,::-

T.diI
,,, -,: 

I -..
f, :- Jiiiql'-:- :,,:

t';i;;fl' dra .l*:. ,f jti! ;:I l
i j:'-.r :j.:i1. t-. ir';-
:.._.
1E - ' Utl(,(rLr-

&ddrBss l

r:, -,. ,' i .: .: 1 :J,t ., I .,

-.111+ 
:if11aalri,1|llrIri,,.tl

irr I,i:lil( r, !!,. .t g, r, r

iirr;:,1 il,tirr.r i-- ir ' ar f.,,.,
.:l:rti Ar - E;1C,._tij i

5803 'tV44 7316

# EI .lEt{lu€8r-Osn
ETE!

&{, :r:rli| 1,i! i

ga,ta*t&*i
" z?LDstrl\'

,,{&i..

,frd'-

d{*

-+-#1( i

i,lniq{}fi l*mtititHilUn Aq;ift 61i11 r{ i i'i- i.l

31


